
ii.

OFFICE o|= THE qnier _|UDlCIAL MAGISTRATE:
ceiirrrulgi, DISTRICT: DELHI

i; ORDER,
in partial modification ofli Duty Roster bearing No. 8463-8535/Cjlw

Central/SSIDR/2025 dated 23-08-2025 for the month of September-2025 it is hereby
ordered that following Ld. Judicial Magistrates, First Class, Central District. shall work as
Duty Magistrate on the dates mentioned against their names. Rest of the conditions
shall remain unchanged.

si No?! Nameiof Ld. JMFC D — Day of Duty -1

1 Ms. Ravisha Siclana, _|Mi=C 173.097.2135

I i P Extension, Patparganj, Delhi.
R/0 Pha rma Apartmenis, B-1/10, Ground Floor,

(in place of Sh. Vaibhav Garg, llMFC),.

2 Sh. Vaibhav Garg, JMFC . 23-99-2025
R/o Flat No. 406, Tower SEMA,_Shipra Srishti, Ahlnsa
Khand-1, lndirapuram, UP-201014
(in place of Ms. Ravisha sieiehei, JMFC)

‘i
|' (Neetu arma)

Addl. Chief judicial Ma istrate-01
~ For Chief judicial Magistrate

M - Central District, THC, Delhi.
iiNo. 9099-9171/ CJM1'Centrai/SS/DR/2025 Dated: 17-09-2025

Copy forwarded for information to:-
Ol. The Ld. Registrar General, Hon'bie High Court of Delhi. New Delhi.

(Through Ld. Principal District & Sessions Judge iHQs), Delhi.
02. The Ld. Principal District & Sessions judge (HQs), Delhi.
03. The Ld Officer in-Charge, Pool Ca:r,""i'l-IC, Delhi.
04 The Ld. CjMs, all Districts, Delhi! New Delhi.
O6. The Ld. Secretary, DLSA, Central I District, THC, Delhi.
06. The Ld. Administrative Civil Judge entral District Delhi
07
08
O9
10
ll

.C . '. The Ld. AClMsIjMs,1“ Class, Central District, THC and Railway Courts, Delhi
. The Ld. Principal Magistrates. lie-ii.|i s. ill, DelhilNew Delhi.
. The Director, Prosecution, THC, D_elhi.
. The Commissioner of Police and pCsP, North, Central and West District.
. The I G (Prison), ‘fiharjaii, Delhi! ew Delhi.

12. The Secretaries, Bar Association,?iHC/PHC/KKD/Rohini/Dwarka Sr Saket Courts.
13. The Nazaiat Branch/filing Section', Central District, THC. Delhi.
14. The A0 (J). Computer Branch, Central District, Delhi.
15. The Care Taking Blanch, THC, Dei_i__"i'i.
16. The Superintendent jail, New Delhi! Law Officer, Tiharjaill Lock-Up lncharge,

THC, Delhi. I
17. For uploading on Central Web-sitejCommittee though LAYER.
18. The Video Conferencing Room, Ti-ic, Delhi.
19. The Cash Branch, THC, Delhi
20. Reader to CJM, Central District, Delhi.
21. The Dealing assistant (Leave).Judlcia1 Branch and Admn. Branch-i,ii &ili,

Centrai,THC,
22. The Guard File.

(Neetu arma)
Addi. Chiefjudicial Mag trate-O1

For Chief judicial aglstrate
Central District. Tl-IC. Delhi.
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